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CENTRAL ADMINISTATIVE TRIBUNAL,
BANGALORE BENCH.

ORICT.AL APELICATION MOS. 517, 518, 811, 813 & 890/ 1994

+

. "TUESOAY, THE 26TH DAY OF JULY, 1994
Shrf Jucetlce .2,.K. Shyasaesndar _ ..., Vice Chairman
Shri T.V, Ramanan ove Member (A)

.Y, snri L. Shivallnga,
) 5/0 Lingaiah, Major,
Uiking ae facm Hand, :
Huvuiding near Madhu Store,
Post Sanjoevini Nagar,
Hebbal,
Bancalore - 560 024,
(04 No. 517/ 1994)

. 5/o Mannangatty, . | o
Major, L ...
Working c& Fara Hond, o
Rgsident o Farm Quarters,
Ko, T/44/ 1, Hebbal, ‘
fangalore — 560 024. cee Applicants
("0A No, 518/ 1994)

~(8y Advacate M/s Vs davahar Babd )

“3, Shri Revanna,
" 5/o Rancaleh.
aqud about 20 yoars,
. Working as farm Hand; .
Office or the Ofiicer
Incharge, Military Farm,
Hebtal, Bangalore-~24 &
rosiding at Military Farm
quartors, Hebbel,
Bangalore = 24. -
.. L on N, 011/ 1994) : | \

7 4, Shri D. Rangappa,
s/o Obanng, aged about
29 yuars, working s Form-Hand,
0fficg of the Qfficcr Incharge,
Militacy fFacm, Hebbal,

[T bangaloro-24 end cesiding at
PR -.'-.“ #{litary farm Quu‘r@,aru,
: + X, Hebbul, Bsngalore - 24,
Lo Lo ( oA No., 813/ 1994 )
: |' ' \ ;i
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2. ..Tho Doputy Director of

Shri Jiatice P K, Shyamsundar, Vicef_hairman
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Shri Hanumantha,' s ,
5/o ngc, aged: about 40 yoara, :
uorkinq se Fari—-Hand, ,', , "

Office of the OFficer Incharge, . &, 4% | P
 m{litery Farm; Hebbel, - wr o mord G
Bangalore-24 & residing st
military: Farm Quarters NO. 6, .
Hebbal Bengalora—Zd. - T ees
Sty ( 0A Nayg. (890/ 1994 )., L

L N

(Ey Advocate she _‘H.S;’.,Ananga Rams )

‘ Vie A
1. The Unfon of India " . . s B T
"~ by ite Secretary, - . - L - N
Mmatry of Defence, IR
.‘:.I .( 11
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" AppILCants

CRi}itery ferm, Haudquartera,‘ | L
Southemn Command, Kirkve, v
PUHB"J. !

“" .3, The Ceputy Oirecto* Ea\stal," o
X military Farmy, ° ¥ .
Army HLaquartera, , ' #
0.MmG. Branch, "~
Heu Dﬂlhl.
4. “The Rssist?btioirector,,v
military farm,. ) .
0fficer Incharge, R L
military Farm, Hebbal, -
Bancalore-24. A e R
P o : »
: S, Shri 8.8, Biswas, : ,
- ppsistant Director, Milxtary Farm, ‘

Drricer Jncharge, Military farm, . - _

Hebbnl, Bangalors = 24, ﬁﬂ S ess  Responden
, ~ ( By Advocate Shrl H.S. Padmarajaiah, senior
no : Standing Counsel for- antral Covemzent).

" 0 R' DER

thrd n/e U. Janﬁar Babu/ Ananda Rem for the spplicenta

end *“”“{urﬂtﬁ andiﬁn Counsel. n/e,Davaher Eabp/ Ananda Ramu

Comhdt tho of d.r tronsterring thelir cl‘uwta ‘from military fermy

LN R B

zci}

TRy & O



Lpplicants

Hebbal, Bengalore. It is strpnvsusly urged that the applicants -

A

being the Farm Hands had been naliciouély piﬁked up.for unjusat

:hift from thai: nativa aoil which has resulted in axtreme hardship
not leraly“to them but

S "Av‘.A

aleo to their ramilies. It is pointed out

. because’the applicants were the office bearers/ members of a

,union of Farm Hands éonatitutad under law, the administration

taking sxception to this kind of congregation had sought to paralise

the abplicanta and their colleaguss in the. other cagea which arse

aluo preasmt.ly dealt uith.

‘2. Ve have perused tha file and ‘found that all transtsrc

" orders havo bnm made

‘nalafide_or any 6ther intention .

places of wark and aftoer completing one year's tours in the-hsq

_uppILthfu{- thup;{é:n rail.

in public intorest. The arg.unmt is that

the applic:anta are singled out in migratim to an outside terri=

tory and that the orders auffax from malafidc byt we see no such

thing. WG are uatlsried with Lha ordar and is not v1tiated by

Under the‘circumstancee, these
" A:‘.‘ N .:- .

Thu applicants phouid Joln thol? Qe

L}

-

‘places of posting, the applicants may if 8o adviged maks represen—

BN

tstions'to the daparnnant for their retransfer. to'Bangalora.

ithat is dcne and if in view of the apprOptiate authority rinding

A

that tho applicante' prayer ror a tranafer back to Bangalore is

justifiud, the authority may conaider auch representation in o4 o

symgatinetdc 1ight ‘a8 poasible and with -all things being equel
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